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File No. 7(28)-2026-FCE(Bhanjapur)                       Date: 06th January, 2026 

To
The Additional Chief Secretary,
Department of Forests, Environment and Climate Change,
Government of Odisha,
Bhubaneswar – 751001.

Sub:  Subject:  Complaint  regarding  alleged  illegal  cutting  of  trees  at 
Bhanjapur, Baripada, Mayurbhanj District – reg.

Sir,
I  am  directed  to  state  that  this  office  has  received  a  complaint 

regarding  the  alleged  illegal  cutting  of  trees  at  Bhanjapur,  Baripada, 

Mayurbhanj District. It is alleged that a proposal to construct a bus terminal 

at the site has been initiated, which would necessitate the felling of a large 

number of trees.

The complaint highlights that the area possesses substantial green cover 

and significant ecological value. It further states that large-scale felling is 

being  proposed without first  exhausting alternative locations,  which may 

lead to environmental degradation, loss of biodiversity, and adverse impacts 

on climate and public health.

In view of this, it is requested that an enquiry may kindly be conducted 

to  verify  the  factual  position  regarding  the  concerns  raised.  Kindly  take 

appropriate  action  in  accordance  with  the  relevant  rules  and  furnish  a 

detailed Action Taken Report to this office at the earliest.

Yours faithfully,

Encl: As above (Copy of Complaint).

Sujoy Dutta
Assistant Commissioner (Forestry)
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Copy to:

i) The Principal Chief Conservator of Forests & HOFF (Nodal), Government 
of  Odisha.  Bhubaneswar.,  Aranya  Bhawan,  Chandrasekharpur, 
Bhubaneswar-  751023, For  Kind  Information  and  necessary  action 
please.

ii) Shri Promod Kumar Hembram, Bhanjapur, Ward No.17, Baripada.
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File No. 8(33)421/2026/FCE                                  Date: 07th January, 2026

To
The Additional Chief Secretary,
Department of Forests, Environment and Climate Change,
Government of Odisha,
Bhubaneswar – 751001.

Sub:  OA  No.  213/2025  (EZ)  in  the  matter  of  Pramod  Kumar 
Hembram Vs. State of Odisha & Ors. pending before Hon'ble NGT (EZ), 
Kolkata-reg.

Ref 1:  Order dated 23.12.2025 of the Hon’ble NGT, EZ, Kolkata.

Ref  2:  This  office letter  No.7(28)-2026-FCE(Bhanjapur)  dated 6th January 
2026

Sir, 

      With reference to the captioned subject, I am directed to state that the 
Hon’ble  NGT,  EZ,  Kolkata  in  its  order  dated  23.12.2025  has  directed  the 
Ministry  to  file  an affidavit  in the OA No.  213/2025 (EZ)  in the matter  of 
Pramod Kumar Hembram Vs. State of Odisha & Ors which is pending before 
Hon'ble NGT (EZ), Kolkata. 
The matter pertains to allegation of large-scale felling of trees at Bhanjapur, 
Baripada,  Odisha  for  construction  of  an Inter  State  Bus  Terminal.  In  this 
connection,  this  office,  vide  letter  referred  at  Reference  No.  2  above  dated 
6.01.2026,  had  forwarded  a  complaint  received  from  Shri  Promod  Kumar 
Hembram on the same issue, with a request to enquire into the matter and 
submit an Action Taken Report.
In view of the above and in order to enable this Ministry to prepare and file the 
counter  affidavit  before  the  Hon’ble  Tribunal,  it  is  requested  that  the 
information pertaining to the averments made by the applicant in the petition, 
along with the Action Taken Report, may kindly be furnished to this office at 
the earliest.

               Yours faithfully,

Encl: As above
(Sujoy Dutta)

Assistant Commissioner (Forestry)
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Copy To:

1. Principal  Chief  Conservator  of  Forests  &  HOFF,  Government  of 
Odisha, Aranya Bhawan, Chandrashekharpur, Bhubaneswar.

2. Additional Principal Chief Conservator of Forests (Nodal), Government 
of Odisha, Aranya Bhawan, Chandrashekharpur, Bhubaneswar.
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